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.... � ' � National Hu':'an Rights Commission "�f'.!t, r-� 
m;rcr��.�-'ffi.�.tft.3IT.cf>Adcffi,3IT{.tr,,.� .. ��-1100 - · -

Manav /\c!hikar Bhawan, 11lock - C, GPO Complex, IN/\, New lklhi-110023 (IND!/\) 

Fax: 91-01l-2'1651329 

E-Mail: nhrcestt@nic.in 

Wehsite: www.nhrc.nic.in 

File No. A-12011/7/2021-Estt- 6 =J.-=f- - 6 f5 L Dated the 12th January, 2022. 

To 
1. 

/2. 
3. 
4. 
5. 

The Secretary General, Hon 'ble Supreme Court of India, New Delhi-01 
The Registrar, All High Courts (As per standard List) 
The Deputy Legal Advisor, Mio Law & J usticc 
The Secretary/Chairman, 19 Tribunals (As per standard List) 
All Ministrics/Dcpartment/Orgnizations (As per standard List) 

Sub: Filling up of one post of Assistant Registrar in National Human Rights
Commission on deputation basis. 

Sir 
The National Human Rights Commission is in the process of,-fi-lling up of 

existing/anticipated vacancies of Assistant Registrar in the Pay Matrix l 1 ( 67, 700-
2,08, 700/-) by Deputation (including short-term contract) basis. 

2. The vacancy circular has been notified in the Employment News edition dated
1-7 January, 2022. The last date of receipt of application is 30 days from the date of
publication of the advertisement in Employment News i.e. on 301h January, 2022.

3. The detailed eligibility/terms & Conditions and Application Form have also
been uploaded in the website of the NIIRC f www.nhrc.nic.in J.

4. A copy of the vacancy notification alongwith prescribed application form arc
enclosed herewith with the request that the same may kindly be circulated among the
eligible officers under your administrative control for wider response. Application(s) of
eligible candidatc(s) who arc desirous and eligible and who can be spared immediately
aft.er selection, may please be forwarded to the Under Secretary (Estt.), National

Human Rights Commission, Manav Adhikar Bhawan, 'C' Block, GPO Complex, 
INA, New Delhi-23 before the last date of receipt of application along with all requisite 
documents. 

Yours faithfully, 

Encl: as above 
(Arun K��i) 

Under Secretary (Estt.) 
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C'_l: llnued from page 29 � +wfc{ � a:m:rPT [i11t"c'''ff 
.:'-1�.;!f--,• � ), ___________ (name nl tt,c prescr lbcc.l Issuing nulhorlly) 

,I,.,. lhoir No --,------- dated, _____ _ 
#3 Shrl/Shrlmall/Kumarl' ______ _ and or his/her' family 
ordinarily reslde(s) In Vll lagorrown· _____________ _ 

Dlslrlct/Olvlslon ' ol 11,� Stalo/Unlon Terrllory' of 
of 

Place ______ _ 
Onie Slyrrnture ______ , 

.. Doslgnotlon __________ _ 
Stole/Union Territory' __ ____ _ 

• Please del�!e the words whicll are nol appilcat,e 
@ Pleoae quot" spe;lfrc Presidential order. 
# OelAte the pBragr�p1I whlcll 11 not eppl!Cllllle.
I:!ll1£: Tt1t1 ten'lS '?rdlnarlly' roslde(e) usod here will I .ave !he 09,ne mooning as in
Section 20 <>f the Rep<esontation of the People Act. 1 950 
- Lisi or authcrilles empowered to issue Scheduled C3sle/Scheduled Tribe/OBC 
Certlficalea 
1 . District Mogl�trate/Addltlonal DiGtrlct Ma11l1trol�/Colloct01/0oouty Commissioner/ 
Addlllonal D,pJIY Commlsslone1/ Dy. Collecto1/1sl Clas� Stlpendlnry Moglslrate/+ Sub 
Olvlslonal l\o'-"ijlStrt1tfl/Exlra-As1l1Iant Con1mlsslo111,i/Tal�k� .Magistrate/Executive 
MaglGtrale. (+nol belO\·: the rank 01 11I eta1, S\IPf!!ldlAry Ma9.:111ate) 
2. Chief Presidency Megfstrata/Addltlonal Chle' Presldonc1· MegrstraIe/Prosldency 
Magl�lmtn, 
3. Revenue omc�rs noI telow the rank of Teh�lldar. 
4. Sub-Olvlstonal Otflcers of the eroa whe/9 the cand1dA!o a�Jlt,r hla family ·normally 
resides. 
Note, ST c:a,,didalC'S belonging to Temil Nadu l:tate snould submll caste certlficale 
ONLY FROM THE REVENUE DIVISION OFF ICER. 

.. APPENDIX - 11;•1 
FORM OF CERTIFICATE TO BE PROOUCEO BY A CANDIDATE BELONGING 1TO 

OTHER BACKWARD CLASSES 1 
Thrs is to CC'111fy Uoal ShrVShrlmall/Kumarl __ .:,,.'--------
daugtrtcr' of Shrl ________ or V1ll!ll;'o/lOv1n',--,-------'ln 
OlatrlcL'Olvl!l<>n· ________ ..,;,of ,JhJt Slbl!oiUnlon Territory' 

1 
_.,.... ____ belongs to the ____ J!.. � CoJT1munlty nhlch Is rccognlsod 
as backward class under the Govommenl ol tn<!la, M;.ilstry of S?ciel Justice and 
Empowerment's ResolutJon No. ___ dNriCI ..___ ____ • / Shrl/SmVKu,nArt ______ _ , _ _: Qn,j/o, his/her family ordinarllll 
reslde(s) In Urn _ _ _____ O,elrleVDlvl91on • of the Srato/Unltln 'rerrtl<11)" 
of _ __________ . Thl5 Is alsp l'I C'lil/y that t,c/nha' doca nol lx)Jdno lo 
the Pensont/Sectrens' {Creamy layer) 1t1r.!1.ltled lro column 3 or tt,a.�ehedulo to Iha 
Govt cf lr,�ia , OopJllme"t of Pe111onne11� 1 Mr11In9 OM No. 3GGJ2122/93'Estl(Sl'.)T) 
·datod 8--.'l-%.. 

, • · 

Placu __ , ___ _ ' 
Oate ______ _ Slynatui;o ____ _ •· OerlJgn.>llon ____ _ 

, , , f/ . (With nal or Offlco) 
• The aut,,�rll, •tsu·nii the certl'lcate ma1• h,wo to 11111ntlon th� tlot:Jlur 01 rasolliU� or
Gov�m·11er.l.nf lr:dlo, 111 which the ,.,sto or lhn,car1d1t1111e 1o ''18n�b11\!d.l,.1;{;)BC.� 
... , As ·emrnddd r,orn tln1e 10 time. l: .f- , f�
Nole: Tha '""" 'ordinarily" U5ed here wlll have ttttl.�rne PlolanlnJ as ln· Sectioo 20 of 
the Represenlahon o' lhe People Act. 19!'0. 

Governme11t o! _______ • ·\ 
APPENOIX-'J' 

(Name & Address of tho �U\liClnly Issuing lhe�crtlfi·.ate) 
INCOME & ASSETS CERTIFICATE TO BE PROO'Jt:F.D BY ECONOMICALLY 

� 
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C ommission ��-$ 
National Human Rights 

--i� 
= amnm =, q:iia; • .ft, .ft.tit.�. �. �.1F1.11: 

� �- 1 10023 (m«I) 
Manev Adhikar Bhawan, Block-C, GPO Complex, INA 

New Delhl-11 0023 {INDIA) 
Fax: 91·011·24651329, E-Mai l :  nhrcest!@nle.ln, Website: www.nhrc.nic.in 

Advt. No. 04/2021 

Apr>locatrons nrn ,nv,tr.d tor r,111110 up lol.ow111p vncanc,e� un dopulallon (lncludmg 6horl­
torm conIr�C1) b�sls In Nollonal H,•mnn Rlghts Co __ m_m_I1_1_Io_n_·--------� 

5. Nomo of posts & ttuinbor otTEllglblllty Condition 
No. Pay Scale nollflad/ posts 

adopted by the 
Commlnlon 

1 .  I A11lstanl Registrar 
Levet-t 1
<Rs. snoo-2oa1001 

Note: 

02 Offloera-oT itto Cenlral Government, the 
Slate Gov�mmonl. Union TerritONes, 
Au1onomoua or Statutory OrganlLation. 
Public Sector Undertaking�. Unive1sity 
or Recognised Researoh lnsUIuUon: 

(a) (I) Holding analogous post on a 
1eguler ba�ts In tho parent cadre or 
dupa1tmenI, OR 
(Ii) With seven years' service rendered 
Gfter appo'n�nnnt to lhe post on a rogulR 
basis In thi- loval-7 (Rs. 4A900-142400) 
In lho pay nrnlri� or oqu,valonl in the 
perent cadre or department AND 
(b) Po11011lng • ttogroo In La111 from
recognloftd Unl�erslty. 

1. , {I) tJumber of post !1lllY varv 
(Ill Commission ,"eservaJ lhe n�ht lo canccliwHhdrnw lhe vacancy Appl!cants may 
sec Comn1lssl0!'0s "websll, for upd1l,ng of information In this regard, 

2. Detailed elogibllliy e�d nlher lbnn & oondlilons ot above said posts and Proforma 
of eppllcallon Is avail',&1� ln lhfl Ccmmosslon's web6lle www.nhrc.nlc.in. 

3. Those vacanclet. ere\mGa,11 ';Cli' deputation (Including short-term contract) only. 
Application of freohJellred or aorvlng In Prlv"la Sector/Organlutlon wlll not 
ho conaldered. r , 

4. 'Jlle deputation wlll b, g�verri�ci by the te, ms end conditions contained m the 
Oeriartmenl o' Pe:50itn'3! nod Tra,nlng's O.M. No.6/8!2q09-Eslt.(Pay.1I) dated 
17,6.20 10 es nmendo'd from li:ne Ir, hm!!. 

5. TI1e maxlmU11, Bg3;/rrift · Iur dpp..>h1ImenI by dopulatloo shall be not e�ceedrng 
., •fl1ty•llt ynara', a, citi lhi/'Closlno �ale of receipt or opphcetio11. 
ll." n,o appllca(OOM flf o}�ibl,i car,,M111ea who have lloslrous ol being considered for 

appolnIment to 1he ,o�� n,eent 101 deputatlor> &nd can be spared lrnmedlotely, 
may pteoso h'! 'tontor:lod :o tl>e Under Socreta,y (Eatt.), National Human Rights 
Commlnlon, Mani'" Adhll,er Showen, Slock-C, GPO ComplaJC, INA. New 
Dalhl:1t002� lat�sl i,y �O dars from the, puUllcellon of thu adv�nlsomonl In 
,Emplbymenl New, al01,gv11lh ,muted photot.oples of APARs for ft,e Ina! 05 
ve•iwi1I1logrfty CoM.lflc.<lc '1nd vlgtlance/dl1clplin1ry cloaranco. 

7. "lppt,r.aliOhll rocel',,8d o� or bef,;ire cJoslnA dale or advertisement fhrouull pro::,er WEAKER S!:CTION 
certi ficate No. D�ted:-------- -�

,

, ., chMncil will only ix, CC/\1,i(jcr,,d An: :mpl!c:aho11 reaoived sflor .due dalD or d1reclly 
VAi.iD FOR THE'YEAR--·-·---'- """"'<ti.i.lw# .,,,.,. (1101 through p,boer cha,nnel) will rwl be enterlalned. 

This IG to certify thal StuUSmtJKuman-----------son/ douohter/ wife ·6. The forwarding�utho .'Y.,�1oy .;il;o certify the lnformallon lurnlshed by tl'te 
or--- --·---peu'lanont resldont ol --- -------village/ candidate in apµllcn)loo fl•rm. 
Stroot-- -----Pin Cooe··----·-· ·  Whose pholograph is 
ottosted bebw belongs lo Economically Woa�er Section� since the gross annual 

(Arun Kumar Tewani 
Undei Secretory (Elrtt. l 

EN 40/49 Income• of I.ls/her 'lalnily" .. Is l•9low Rs.O lokh (RupeeG Elghl ukh onli•) -rar fhe dnvp 53101/11/0009/2122 
financial �Rar ________ Hl!.ln�r ra01,ly doe� r.ot ov.n br possess s.my ot r-.----------,,

"'-
,.· ."' .. -.-.-----. ------------! 

the fotlow�,g aue1� ... : 
� 

-;,· F.l fo.7-11202 1 -UIA 
I 5 s=• of 1grtcuhural lnnd end abG-.1: ilI:i,. 

..GovemmenL of Indio 
II Rosioonllal flot of 1000 .sq.ft end above � Mlnlslry of Education 
I l l  Retiole111Ial plot of 1 0(1 sq.�ards enJ 11h:,vr·tn no!llled Munlclpalltles 

---
D rt t f H'  h Ed t" IV Res!dentlul r,lol o! 7.00 i;q,yarcls nnd ab?ee i11 nrnns oa1Pr than Jhe NoUfied epa men O 19 er UCa 10n 

MunlclcallUas. 
2. Sh,VSmt./Kum3r.·------ · boltlngs to Ihri ------caste which Is 
not recoonl.:od es e Scl.1edulod Casto, &,�.,�vied Trli:,e .and Oihe: Oackwurd Classos 
(C11nlral I.kt) 

Recent F>assport me enesled 
pt10lograph or lhe apptlcent 

Sl;p3tu ,,, wllh so3I o! ufflco---·-
�ame.------------
Deslgr,,tion---------

'Noto : 1. Income OOVP.led all sourc1<s l.e �elerl' og1 icull•11e business profenslon. Etc. 
·�Note: 2 Tho tsnn 'Family" for this purpose Include the person, w!,o see�.s be11ent for 
reservutlon, t ,ls/her parent& and slbllnps belcw th, a::e nr 1C yea•s as also his/he1 
spouse antl ch,ldren b91ow the ago or 18 years 
mNole: 3 The property hald by a "Femi!}'" In dlflarent lncallo�s or dlflerent plar.esr 
clUes lIave.o+!an nlubbod while 11pplytng llt'l lend o: i:ropurty huldl119 test to determine 
EWS stmus. 
Note : - 4 The lnt.ome and Assel Cor1rn:1110 issutd t,r ani• nne of the foHowing 
au1hMt,11s In U1e rrescrlbed format shell ontr be e��pted rs pro,,f of cendldaIe's ctaim 
as belonging to EWS·· 
(I) Dlatrlct Maglslrale/Addllronal District MeylAtraI0/Cnlleclor/D11p1�f Commlsn•oner f 

Addllionnl Deputy Commlulonor/1sl Cteu SU·,ondary MD!J'•tr•telSub-Orvlslonal
Mo11latrola/Talul<e Magistrale/Executive M8g't.ir.1te.'Extra ""istpn• r. ommlssloner. 
(H) Cnler �residency Maglslrate/Addft1'>MI Chief Prosteenr.y ..-.agrstrate/Presldency 
Maglntrsle 
(Iii) Revenue Offooer not below lhe rank of 1dhs1Ida, and 
(iv) Sub-Orvislonol Ofllcer or lh6 area \\ltere IrIe �11ndlds!e md'nr his family nom13!Iy 
reside� 
dnvp 19 113/11/IJOOS/21 22 EN 40139 

Doted lhe 14th December, 2021 
Vice-Chairman, Unlversl;y Grant. Commlnlon• Call for nominations. 
Nominations or� sought lor solectlo11 or a new V}oo,Ohalrrnan ,of the ,University Grants 
Commission (UGC). -UGC Is � sl�IL>lory bl,dy with the Mlnlslry of Education. 
Government of India o�lrost'ld with Uie task or dotennlnation. ooordlnatlon end 
maintenance or standards In Ur.t-uslty 11ducatlon Under the provisions al Section 5 of 
·the UGC Act, 1950, Vl�o-Chrl :rnan Is &ppnlnleo lly the Central Gove�merol. 
Eminent persoM with s11bal1111llal e�oerlence In ecedemlcs, governance end/or 
professional msnsg•mcnl comme�surate with the presllge of the posillD!l e�d 
preferably ies,, than 62 years. rr.a)' be nominaled by the peers. No self nomk1aOon! will 
bo accepted. 
Clause (b) of su!J-secUon (1)  Ii! sectlor. 5 or the UGC Act, 1956 provld n U1dl tho v,c�· 
Cna,rman shall hold offlcs fm " tenn or throe yen-s or until he/she altalns lh9 AJe r,r 65 
yegrs, whichever Is Parlier. Th€ 'lic<.-C11nlrman, In g,jdllion lo being a member ol it,� 
Commission, also 1>H, .. aIe; ui. Chairman, UGC ir, the BbsllllC& or Iho Chauman. 
NomlnD11011s elor.1• wilr. l�e nom•ne,,s c,rrlcuturn vltao may be·emallod to the Director 
WGC), Mlnlotr� of !;ducallcr: &t email ID: u111oetlon-moe@gov.in, on ·or i>atore 
13th Januaiy. 2022. Hard C'>PY of th� curricu:um vitae wlll not be ac.ceptod. The 
,Search cum Selectlo:, C01nm:t1ee reserves �he right to consider persons of eminence 
ouu,ld� the list o' such nonunatlo,is. In �cccrdance with the procedure evolved by the 
ConrrnltU!�, nominees would I>& sI1orl·ll•led ba�ed on agreed poramelers and Iha 
short�hsled nom,nee$ ,...,a)' be irivltod for lnteract.\on W1\h the Commhtee. 
davp 21205/1 1/0020/2122 EN 40/48 
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Advt. No. 04/2021 

Applications are invited for filling up following vacancies on deputation (including short­
term contract) basis in National Human Rights Commission:-

S.Nol Name of posts &
Pay Scale notified/ 

adopted by the 
Commission 

1 I Assistant Registrar 
Level-I I 
(Rs.67700-208700) 

Note: 

Number 
of posts 

02 

1 . (i) Number of post may vary. 

Eligibility Condition 

Officers of the Central Government, the State Government, 
Union territories, autonomous or statutory organisation, 
Public Sector Undertakings, University or recognised 
Research Institution: 

(a) (i) Holdjng analogous post on a regular basis in the
parent cadre or department; 
OR 

(ii) With seven years' service rendered after
appointment to the post on a regular basis in the
level-7 (Rs.44900142400) in the pay matrix or
equivalent in the parent cadre or depa1iment
AND

(b) Possessing a degree in Law from recognised
Universit)_'.

(ii) Conm1ission reserves the right to cancel/withdraw the vacancy. Applicants may set
Commission's website for updating of infonnation in this regard.

2. Detai]ed eligibility and other tem1 & conditions of above said posts and Proforma of
application is available in the Commission's website vv,vw.nhrc.nic.in

3. These vacancies are meant for deputation (including short-tenn contract) only.
Application of fresh, retired or serving in Private Sector/Organization will not be
considered.

4. The Deputation will be governed by the tenns and conditions contained in the
Department of Personnel and Training's O.M. No.6/8/2009-Estt.(Pay.II), dated 17.6.2010
as amended from time to time.

Continue ..... 2/-



'\ 
). 

6. 

-:2:-
- --- - -------------

The maximum age-limit for appointment by deputation shall be not exceeding 'fifty-six. 
years', as on the closing date of receipt of application.

The applications of eligible candidates who have desirous of being considered for 
appointment to the posts meant for deputation and can be spared immediately, may please 
be fonvarded to the Under Secretary (Estt.), National Human Rights Commission, 
Manav Adhikar Bbawan, Block-C, GPO Complex, INA, New Delhi-110023 latest by
30 days from tbe publication of the advertisement in Employment News alongwit11 
attested photocopies of AP AR.s for the last 05 years, Jntegrity Certificate and 
vi.gilance/disciplinary clearance.

7. Applications received on or before closing date of advertisement through proper channel
will only be considered. Any application received after due date or directly (not through
proper channel) will not be entertained.

8. The forwarding authority may also certify the information fun1ished by the candidate in
application form.

(Aron K�ewari) 
Under Secretary (Estt.) 
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Advt. No. 04/2021/Estt 

APPLICATION FORM FOR APPOINTMENT 
TO THE POST OF ASSIST ANT REGISTRAR ON 

DEPUTATION BASIS. IN NATIONAL HUMAN RIGHTS COMMISSION. 

Annexure - I 

Paste a recent 
passport size 
photo of the 

candidate 

Name of Posts applied for ...................................................... . 

1. Name and Address
/In Block Letters)

2. Date of Birth (in Christian era)

3. i. Date of entry to service

ii. Date of retirement under central/state
Government Rules

4. Educational Qualifications
5. Whether Educational and other

qualifications required for the post are
satisfied. (If any qualification has been
treated as equivalent to the one
prescribed in the rules, state the
authority for the same)
Qualification /Experience required as Qualification/Experience possessed by the officer
mention in the advertisement/vacancy
circular
Essential; Essential;

(a) Qualification; (b) Qualification;
(c) Experience; (d) Experience;

Desirable Desirable 
(a) Qualification: (b) Qualification;
(c) Experience; (d) Experience:

5.1 In the case of degree and post graduate qualifications elective/main subjects and subsidiary 
subjects may be indicated by the candidate. 
Please state clearly whether in the light of 

6. entries made by you above, you meet the
requisite essential qualifications and work
experience of the oost -- - · 

7. Details of employment in chronological order. Enclose separate sheet duly authenticated by
your signature, if the space below is insufficient.

Office/ Post held From To Pay Matrix Level / Nature of duties (in 
-Institution with on regular Pay Band and Grade detail) highlighting 
address basis pay of the post held experience required for 

on reaular basis the oost applied for J 

Important:- pay-band and grade pay granted under ACP/MACP are personal to the officer and therefore should 
not be mentioned. Only pay band and grade pay/pay scale of the post held on regular basis to be mentioned. 
Details of ACP/MACP with present pay bands and grade pay where such benefits have been drawn by the 
candidate mav be indica-'te-=-d-"-'--a.:...s_b�e_lo_w_. _____________ �-----�-------
Office/lnstitution Pay Matrix Level / Pay Band and Grade From To 

Pav drawn under ACP/MACP scheme --1------+-----·-



l� 
Nature of present employment i.e. Adhoc. or 
Temporary or Permanent 

( · In case the present employment is held on
deputation/contract basis, please state

(a)The date of (b) Period of appointment on (c) Name of the present (d)Name of the post

initial deputation/contract office/organization to which and pay of the

appointment applicant belongs. post held in
substantive

9.1 Notes: In case of Officers already on deputation, the applications such officers 
should . be forwarded by the parent cadre/ department along with cadre 
clearance, vigilance clearance and intearitv certificate. 

9.2 Note: Information under column 9(�) & (d) above must be given in all cases 
where a person is holding a post on deputation outside the cadre/organization 
but still maintaining a lied in his parent cadre/or� anization. 

10 If any post held on deputation in the post by 
the applicant date of return from the last 
deputation and other details 

11 Additional details about present employment. 

Please state whether working under (indicate 
the name of your employer against the 
relevant column) 

a) Central Government
b) State Government
c) Autonomous Organization
d) Government Organization
e) Universities
f) Others

12 Please state whether your are working in the 
same department and one in the feeder grade 
or feeder to feeder grade 

13 Are you in revised scale of pay if yes, give the 
date from which the revision rank place and 
also indicate the pre-revised scale 

14 Total emoluments per month now drawn 

Basic pay in Pay Band/ Pay 
Matrix 

Pay Matrix Level / Grade Pay Total Emoluments 

15 In case the applicant belongs to on organization which does not belongs to Central Government pay 
scales, the latest salary slips issued bv the orqanization showinq the followin! details may be enclosed 
Basic pay in Pay Band/ Pay Matrix Pay Matrix Level / Grade Pay & Total Emoluments 

aoolicable rate of DA 

16 A additional information, if any relevant 
to the post you applied for the support of 
your suitability tor the post. 

(This among other things may provide 
information with regard to (i) Additional 
academic qualification (ii) professional ' 

training (iii) work experience over and 
above prescribed. In this Vacancy 
Circular/ Advertisement) 

(Note: enclose a separate sheet, if the 
space is insufficient) 



lj 

i 

I) 

Ii 

!I!

:I 

16.1 I The candidates are requested to l
, including information with regard to: 

(I' 

17 

(i) Research publications and reports
and special projects 

(ii) Awards/Scholarship/Official 
Appreciation 

(iii) Affiliation with the professional
bodies/institutions 

(iv) Patents registered in own name or
achieved for the organization 

(v) Any research innovative measure
involving official regularization 

(vi) Any other information. 

Note: enclose a separate sheet if the
space is insufficient) 

Whether belongs to SC/ST/OBC 

18 Complete postal Address and contact I Postal Address 
details Le.Telephone/Fax Number & 
e.mail address of the present employer:- I Telephone & Fax No.-

e.mail address:

I have carefully gave through the vacancy circular/advertisement and I am well aware that the information
furnished in the curriculum duly supported by the documents in response of essential qualification/work experience
submitted by me will also be assessed by the selection committee at the time of selection for the post. The
information/details provided by me are correct and true to the based of my knowledge and no material fact having
a hearing on my selection has been suppressed/ withheld. 

(Signature of candidate) 
Address _______________ _

Email ID: _____________ _ 
ContacUMobile No. __________ _ 
Date 

Certification by the Employee/ Cadre Controlling Authority 

The information/ detail provided in the above application by the applicant are true and correct as per the
facts available on records. He/ She possesses educational qualification and experience mentioned in the vacancy
circular. If selected he/ she will be relieved immediately. 

Also certified that: 
i) There is no vigilance or disciplinary case pending/ contemplated against Shri/Smt/Ms .. ____ _
ii) His/ Her Integrity is certified 
iii) His/Her APAR dossier in original /photocopies of APAR for the last five years duly attested by an officer of

the rank of Under Secretary of the government of India or above are enclosed. 
iv) No major/minor penalty has been imposed on him/ her during the last ten years or a list of major/minor

penalty imposed on him/ her during the last ten year enclosed ( as the case may be) 

Counter signed
(Employer/Cadre Controller Authority with seal)

l 


